FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF GOODDAY VENTURES INDIA
PRIVATE LIMITED

SI. | PARTICULARS DETAILS
No.
1. | Name of corporate debtor GOODDAY VENTURES INDIA PRIVATE
LIMITED
2. Date of incorporation of corporate debtor 05/02/1992
3. Authority under which corporate debtor ROC Mumbai
is incorporated / registered
4. Corporate Identity No. [/ Limited U29190MH1992PTC065241
Liability Identification No. of corporate
debtor
5. | Address of the registered office and  [133 Clover Centrecamp 7 Moledina Road Pune
principal office (if any) of corporate 411001 Maharashira India
debtor
6. | Date of closure of Insolvency Resolution 03/03/2023 (The Order dated 03/03/2023 was|
Process uploaded on the website of Hon’ble NCLT on|
13/03/2023)
7. | Liquidation commencement date of 03/03/2023 (The Order dated 03/03/2023 was|
Corporate Debtor uploaded on the website of Hon’ble NCLT on|
13/03/2023)
8. Name and registration number of the Mr. Prashant Jain
insolvency  professional acting as Registration No.
liquidator IBBI/IPA-001/1P-P01368/2018-2019/12131
9. Address and e-mail of the liquidator, as Add: A501, Shanti Heights, Plot No.
registered with the Board 2,3,9B/10, Sector 11, Koparkharine, Thane,
Navi Mumbai- 400709
Email id: ipprashantjain@gmail.com
10. | Address and e-mail to be used for Mr. Prashant Jain
correspondence with the liquidator SSARVI Resolution Services LLP
Add: B-610, BSEL Techpark, Sector 30 A,
Opp. Vashi Railway Station, Navi Mumbai
— 400703
Website: www.ssarvi.com/
Email: lig.gooddayventures@gmail.com
11. | Last date for submission of claims 12/04/2023

Notice is hereby given that the Hon’ble National Company Law Tribunal, Mumbai Bench has ordered


mailto:ipprashantjain@gmail.com
mailto:liq.gooddayventures@gmail.com

the commencement of the liquidation of the GOODDAY VENTURES INDIA PRIVATE LIMITED
on 03/03/2023 (The Order dated 03/03/2023 was uploaded on the website of Hon’ble NCLT on
13/03/2023)

The stakeholders of GOODDAY VENTURES INDIA PRIVATE LIMITED are hereby called upon
to submit their claims with proof on or before 12/04/2023, to the liquidator at the address mentioned
against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38.

SD/-

Mr. Prashant Jain

Date: 15/03/2023 Registration No.: IBBI/IPA-001/1P-P01368/2018-2019/12131
Place: Navi Mumbai Liquidator

In the matter of Goodday Ventures India Private Ltd
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Noida airport
to be ready
by 2024 end,
says CEO

To handle 12 mn
passengers per year
in first phase

FE BUREAU
New Delhi, March 14

THE UPCOMING INTERNA-
TIONAL airport in Jewar,
Greater Noida, which will be
the second airport in Delhi-
NCR, is expected to become
operational by the end of
2024, Christoph Schnellmann,
CEO of Noida International
Airport, said on Tuesday.

This would be the phase I of
the airport, which would
include one runway and one
terminal,hesaid,adding thatin
the first phase, it would be able
to handle around 12 million
passengers peryear.Theairport
is billed to be the country’s
largest upon completionin four
phases and will be spread over
anareaof 5,000 square hectare.

Earthworks, levelling, and
excavations have been com-
pleted across the project site
and it is expected that multi-
ple buildings will come up in
the next few months, includ-
ing the passenger terminal
building, office blocks,sewage
and water treatment plants,
and electrical substations at
the site.“The first phase of the
airport will be spread over
1,300 hectares and cost more
than 5,700 crore,” Schnell-
mann said. It will have a stand
for 28 aircraft.

He said that the construc-
tion of theairportwould not see
any cost overruns. Concessions
for commercial spaces like
restaurants, shops,and hotels

The first phase of
the airport will be
spread over 1,300
hectare and cost
more than 25,700
crore. It will also
have a stand for
28 aircraft.

CHRISTOPH
SCHNELLMANN
CEO, NOIDA INTER-
NATIONAL AIRPORT

will be given out in the next
ninemonths.Theairportdevel-
opmentand operations conces-
sionwas given to Zurich Airport
International AGin 2019.

The Switzerland-based
company,isimplementing the
project via its subsidiary
Yamuna International Airport
(YIAPL). It currently operates
the Zurich Airport, and eight
airports in Latin America.On
plans to participate in airport
privatisation programme in
India, Schnellmann said, “We
will closelylookatall opportu-
nities. India, just like Brazil,
has a robust (airports) privati-
sation plans.”

NMDC Limited

v 3 (A Gowt. of India Enterprise)
‘@ 'Khani] Bhavan, 10-3-311/A Costle Hills, Masab Tank, Hyderabad-500028
EIH:L*IEIUDTGIQEE?DLUMEH.
=¥ YEREAR
E-Tender Notice |Open Tener Enguiry for Domestic Bidding)
Tender Enquiry No:HO (Contracts)/ Passenger Lifts/ Bachelif
2022/ B68 Dt.15-03-2023
[MSTC REF.NO. NMDC/HO/1/23-24/ET/1]
NMDC Limited, a “NAVARATNA™ Public Sector Company under
Ministry of Steel, Govt. of India, invites online bids from
domestic bidders wha fullfil the Pre-Qualification Criteria for
the work of “Design, Engineering, Supply, Installation,
Commissioning of 12 Nos. of Passenger Lifts of Machine Room
Less (MRL) type with a capacity of 8 persons, including
associated Civil B Electrical works and 5 years Comprehensive
Annual Maintenance Contract in {G+3) Storeyed Type-lll and
Type-IV Quarters at Bacheli Complex™ on item rate basis.
The detailed NIT and Bid documents including pre qualification
requirements can be viewed and/or downloaded from
15-03-2023 to 17-04-2023 from following websites.
1. NMDC website:www.nmdc.co.in
2. Central Public Procurement portal: http://www.eprocure.gowv.in
3. MSTC portal:https://www.mstcecommerce.com/eprochome/
nmdc/buyer login.jsp
For accessing the bid document from NMDC website, the
bidders has to register as a “New User” at NMDC's website link
https://nmdcportals.nmdc.co.in/nmdctender
For accessing the bid document from MSTC bidder has to
register as "New Vendor” at M5TC website link hllF-!'.fJ"'
www.rn5t:emmrnerce-cu.inj"epruchume!nmd:fbuver_lufm.jip
and search Tender Number NMDC/HO/1/23-24/ET/1. For further
help, refer to "Vendor guide’ given in M5TC website.
The bidders are requested to submit their bids online through
MSTC Limited website only. The details of submission of bid
through online are given in NIT
The biddrs are required to visit the NMDC website/CPP portal/MSTC
website on regular basis for corrigendum, if any, at a future date
For further clarification, Chief General Manager (Contracts), NMDC
Ltd, Hyderabad can be contacted on Fax no.+91-040-23534746,
Tel No.+91-040-23542800, emaill: contracti@nmdc.co.in
Chief General Manager (Contracts)
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IOl ET2TET

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
GOODDAY VENTURES INDIA PRIVATE LIMITED

DETAILS
GOODDAY VENTURES INDIA PRIVATE LIMITED

SI
No
1 [Name of Corporate Debtor

2 | Date of incorporation of corporate debtor | 05/02/1992

3 Authonty under \.NhICh corporate debtor is ROC Mumbai
incorporated / registered

4 | Corporate Identity No. / Limited Liability U29190MH1992PTC065241
Identification No. of corporate debtor
5 |Address of the registered office and princi-| 133 Clover Centrecamp 7 Moledina Road Pune
pal office (if any) of corporate debtor 411001 Maharashtra India

6 | Date of closure of Insolvency Resolution Process 03/03/2023 ( The Order dated 03/03/2023 was uploaded
on the website of Hon'ble NCLT on 13/03/2023)

7 |Liquidation commencement date of| 0310372023 (The Order dated 03/03/2023 was uploaded
Corporate Debtor on the website of Hon'ble NCLT on 13/03/2023)

8 |Name and registration number of the Mr. Prashant Jain

insolvency professional acting as liquidator | Registration No.
IBBI/IPA-001/IP-P01368/2018-2019/12131

Add: A501, Shanti Heights, Plot No. 2,3,9B/10,Sector
11, Koparkharine, Thane,Navi Mumbai-400709

Email id: ipprashantjain@gmail.com

Address and e-mail to be used for|Mr. Prashant Jain

10| correspondence with the liquidator SSARVI Resolution Services LLP

Add: B-610, BSEL Techpark, Sector 30 A, Opp.
Vashi Railway Station, Navi Mumbai — 400703
Website: www.ssarvi.com/

Email: lig.gooddayventures@gmail.com

117 Last date for submission of claims 12/04/2023

Notice is hereby given that the Hon’ble National Company Law Tribunal, Mumbai Bench has ordered
the commencement of the liquidation of the GOODDAY VENTURES INDIA PVT LTD on 03/03/2023
(The Order dated 03/03/2023 was uploaded on the website of Hon’ble NCLT on 13/03/2023)

The stakeholders of GOODDAY VENTURES INDIA PVT LTD are hereby called upon to submit their
claims with proof on or before12/04/2023, to the liquidator at the address mentioned against item No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process,the claims submit-
ted by such a stakeholder during the corporate insolvency resolution process under the Insolvency
and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016, shall be deemed to be submitted under section 38.

Particulars

9 |Address and e-mail of the liquidator, as
registered with the Board

SD/-

Mr. Prashant Jain|

Registration No.: IBBI/IPA-001/IP-P01368/2018-2019/12131
Liquidator in the matter of Goodday Ventures India Private Limited.

Date: 15.03.2023
Place - Navi Mumbai
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HCC-MEIL
win I3.6K-cr
order for
bullet train
station

FE BUREAU
Mumbai, March 14

HINDUSTAN CONSTRUCTION
COMPANY (HCC),inajointven-
turewith Megha Engineering &
Infrastructures (MEIL),haswon
a 33,681-crore contract for the
construction of the proposed
bullet train’s Bandra Kurla Com-
plex station.

The contract for the only
underground on the Mumbai-
Ahmedabad High-Speed Rail
corridor was awarded by the
National High-Speed Rail Cor-
poration (NHSRCL).

The Bandra Kurla Complex
(BKC) bullet train station is
planned at a depth of about 24
metre below the ground level.
The station, which will have a
total of three floors, will be
developed over a cumulative
floor area of about 200,000
square metre and will house
amenities, including waiting
areas,a business-class lounge,a
nursery, restrooms, smoking
rooms,and information kiosks.

The stationwill have six plat-
forms, and each platform is
about 414 metre, sufficient to
accommodatea 16-coachbullet
train. The station will have con-
nectivity with the metro and
road transport.

HCC’sentryintobuildinga
high-speed bullet train station
represents a significant
opportunity for the company
to expand its portfolio and
establish a foothold in the
high-speed rail construction
industry. This new project
allows HCC to leverage its
expertise in constructing
large-scale infrastructure pro-
jects and apply it to a cutting-
edge transportation system,
HCCsaid in a statement.

The contract also includes
building a retrieval shaft on the
eastern end for the removal of
the tunnel boring machine
(TBM), architectural finishing,
all mechanical, electrical and
plumping works, and testing

PM, Nokia CEO discuss 5G
rollout, digital infra growth

FE BUREAU
New Delhi, March 14

PRIME MINISTER NARENDRA
MODI and Nokia CEO Pekka
Lundmark on Monday dis-
cussed India’s digital infrastruc-
turegrowthand theongoing 5G
rollout in the country.

Nokia is one of the key man-
ufacturers of telecom equip-
ment and has bagged multi-
year contracts frombothJioand
Airtel to supply equipment to
roll out 5G."A fruitful meeting
with Pekka Lundmark,wherewe
discussed aspects relating to
technologyandleveragingit for
the welfare of society. We also
discussed India’s strides in
building next generation digital
infrastructure,”PM Modisaid in
atweetlate on Monday night.

India contributes over 5%¢to
Nokia’s yearly revenues. In
2022, Nokia India sales grew
15% in constant currency
terms to €1,290 million (about
311,467 crore).

“A privilege to meet with
Prime Minister Modi...and dis-
cuss how Nokia is contributing
to India’s 5G journey and next
phase of digital transformation
and also how we intend to sup-
port India’s 6G ambitions,"
Lundmark said in a tweet.

The company is bullish on

Nokia CEO & president Pekka Lundmark (left) during his
meeting with PM Narendra Modi, in New Delhi AN

the revamped production-
linked incentive (PLI) scheme
for telecom and networking
equipment and sees itself as a
frontrunnerin meeting the tar-
gets for incentives."We are now
looking at increasing our man-
ufacturing footprint both from
capacity, as well as adding new
products in order to do more,”
Amit Marwah, head of market-
ing and corporate affairs at
Nokia India, said in an interac-
tion with FE. Lately, Nokia has
also extended the manufactur-
ing of passive optical network
(PON) optical line terminals

CCIl nod to Reliance's
Metro Cash & Carry buy

FE BUREAU
New Delhi, March 14

THE COMPETITION COMMIS-
SION of India (CCI) on Tuesday
approved three acquisitions,
including that of Metro Cash
and Carry by Reliance Retail.
“Commission  approves
acquisition of Metro Cash and
Carry India by Reliance Retail
Ventures,” the CCI said in a
tweet. Reliance Industries (RIL)
had in December last year
agreed to acquire Metro Cash
and Carry for 32,850 crore.The
transaction was done through
its subsidiary, Reliance Retail.

approved the acquisition of
100% of equity share capital of
L&T Infrastructure Develop-
ment Projects and Kudgi Trans-
mission by Epic Concesiones
and Infrastructure Yield Plus1I,
respectively, the regulator said
inanothertweet.

It also cleared the sole con-
trol of Meritor by global power
and technology major Cum-
mins Inc. Meritorisaglobal sup-
plier of axles, brakes and other
modules and components to
OEMs and the aftermarket for
the commercial vehicle, trans-
portationand industrial sectors
and operates in India through

(OLTs), which are used for fibre
broadband connectivity, at its
factory in Sriperumbudur near
Chennai.

The company’s decision to
extend its manufacturingof the
equipment comes in response
toanincrease in demand in the
domestic as well as interna-
tional markets. In the October-
December period, Nokia wit-
nesseda129%y-o-yincreasein
sales at €568 million (about
35,043 crore) from its India
business, on the back of the 5G
rollout in the country by Bharti
Airtel and RelianceJio.
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Jio launches new
monthly postpaid
family plans at 2399

FE BUREAU
New Delhi, March 14

RELIANCE JIO, INDIA'S largest
telecom operator by market
share,onTuesday,launched new
postpaid family plans starting
X399 per month.

The company is offering a
free one month trial to con-
sumers for its new postpaid
plans, allowing three addi-
tional connections at 99 per
SIM card.The company said
the the new postpaid plans or
the Jio Plus plans will be avail-
able from March 22 in all Jio
stores and through home
delivery option as well.

Apart from the 3399 plan
which comes with 75 GB data,
the company has launched
X699 family postpaid plan
offering 100 GB data and sub-
scription of Netflixand Amazon
Prime.Both the packs comewith
unlimited calls and messages.

“The idea behind launching
Jio Plus is to offer new benefits
and experiences to discerning
postpaid users. Jio has further
strengthened its network expe-
rience by expanding True 5G to
331 cities,' said Akash M
Ambani, chairman at Reliance

i

Jio."After having serviced over
430 million customers, that
includes millions of satisfied
postpaid users, there cannot be
a more opportune time to wel-
come millions of new postpaid
customers.Many Postpaid users
want to be convinced about the
service experience and the ease
of switching to a new service
provider.The free trial with Jio
Plus plans addresses these
issues,"” Ambani added.Apart
from the postpaid family
plans, the company has also
launched individual postpaid
plansof X299 and ¥599.

The X299 plan includes 30
GB data with no free trial,
whereas the Y599 plan offers
unlimited data. If the postpaid
usersarenot convincedwith the
value proposition,theymaycan-
celthe connection,withnoques-
tions asked, the company said.

Tube Investments forays into
pharma sector, to invest ¥285 cr

SAJAN C KUMAR
Chennai, March 14

TUBE INVESTMENTS OF
India (TII), part of the
X54,722-crore Murugappa
Group,on Tuesday announced
its foray into the pharma
sector. The company will
engage in contract manufac-
turing, research and develop-
ment of active pharmaceutical
ingredients (API).

TII has identified contract
development and manufac-
turing organisation (CDMO)
and active pharmaceutical

N Govindarajan, former
MD of Aurobindo Pharma,
has been roped
in to form
the subsidiary

line of businesses.

The company proposes to
invest up to X285 crore into
this subsidiary in the form of
equity and compulsorily
convertible preference shares
in tranches.

N Govindarajan, former
MD of Aurobindo Pharmaand

professional, has been roped
in to form the subsidiary.

The company has been
focusing to diversify its busi-
ness by identifying new
growth opportunities and has
recently entered into clean
mobility,electronics and alter-
nate fuels.

MAM Arunachalam execu-
tive chairman of the company,
said, “TII’s foray into CDMO, a
business with high growth
potential, augurs well with
its plan to diversify its busi-
ness portfolio and reduce
dependency on traditional

and commissioning. Meanwhile, the CCI also consolidated subsidiaries. ingredients (API) as its new a well-recognised industry revenue streams.”
ficici . ICICI Prudential Asset Management Company Limited
PRLDENTIALT S/

. MUTUAL FUND

b)

c)

Place: Mumbai

No. 007/03/2023

_TTARAKKI KAREIN!

Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051. Tel: +91 22 2652 5000, Fox: +91 22 2652 8100,
Website: wwwiciciprumf.com, Email id; enquiry@icicipruomec.com
Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313

Notice on Freedom SIP facility

About Freedom SIP facility

“Freedom SIP” facility offered by ICICI Prudential Mutual Fund (the Fund) is a combination of Systematic Investment Plan ("SIP”), Switch and
Systematic Withdrawal Plan ("SWP") and operates in the following manner:

a) Freedom SIP enables the investors to initially invest through SIP in a scheme (“Source Scheme”) for a pre-defined tenure. Under this facility,
Investors can select their desired SIP tenure which could be either 8 years, 10 years, 12 years, 15 years, 20 years, 25 years or 30 years.

b) Post completion of pre-defined tenure, the investments would be switched to another predefined scheme or continue in the same scheme
(“Target Scheme") which have been opted by the Investor.

Date : March 14, 2023

Corporate Identity Number: U99999DL1993PLC054135

Registered Office: 12" Floor, Narain Manzil, 23, Barakhamba Road, Mew Delhi - 110 001.

For ICICI Prudential Asset Management Company Limited

c) Subsequent to the completion of SIP period, the SWP from the Target Scheme would commence on T+15 days (T is the last SIP transaction
date of the Freedom SIP/date of switch from Source Scheme). Investors can select their desired SWP amount. In case the investor does not
specify the desired SWP amount, the SWP amount processed would be based on the default amount available under the selected tenure.
For example: For an SIP of ¥ 1,000 registered for 10 years, the default monthly SWP payout amount would be T 1,500 which is denoted as
1.5 times of the SIP amount.

For convenience and easy reference of the investors, all default monthly SWP payout amounts have been referred as number of times of the
SIP amount. Available default monthly SWP payout amount are as follows: For 8 Years - 1 times of the SIP amount, For 10 Years - 1.5 times of
the SIP amount, For 12 Years - 2 times of the SIP amount, For 15 Years - 3 times of the SIP amount, For 20 Years - b times of the S5IP amount,
For 25 Years - 8 times of the SIP amount and For 30 Years - 12 times of the SIP amount.

SWP will continue till units are available in the investors’ folio or till December 2099, whichever is earlier. This facility is available only in the growth
option of the schemes and for monthly frequency of the SWP.,

Clarifications regarding Freedom SIP facility

With respect to advertisements/pamphlets/presentations/brochures/literatures of Freedom SIP on the website of
the Fund depicting SWP as a multiple of SIP, investors are requested to read all disclaimers in the advertisements
and terms and conditions mentioned in the application form to avoid any misunderstanding. For easy reference
and knowledge of the investors, the key disclaimers of Freedom SIP have been reiterated as follows:

a) Freedom SIP does not in any way give guarantee, assurance, promise or indication of the performance
of any of the Schemes of the Fund or of the returns that can be generated under this facility.

The default monthly SWP payout amounts referred as number of times of the SIP amount do not in any
manner indicate return or assurance on the amount the investor will make or obtain by investing under this
facility. It only indicates the likely amount that can be withdrawn through SWP and for ease of understanding
and planning of the investor, it is depicted in number of times of SIP amount opted by the investor.

Investors are also requested to note that the illustrations in the advertisements and other literatures
should be read along with the disclaimers mentioned in the application form/terms and conditions for
having a better and complete understanding of Freedom SIP.

For further clarification or information on Freedom SIF, the investors are requested to contact on the number provided below or visit the nearest branch or send
an email to enguiry@iciciprugme.com.

Authorised Signatory

Sd/-

Call 1800 222 999/1800 200 6666 or visit www.iciciprumf.com

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.
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8 PUBLIC NOTICE

“NEW SIDDHIVINAYAK HEIGHTS CHS LTD"
Situated at Survey No. 60 - 62, Bhabhola -
Chulna Road, Beside Janki Regency, Chulna,
Vasai (West) - 401 202,

HETfciehd  Ueh AETed 3
maﬁaﬁmmﬁ HTTTN, FHAR T 3Mferprl 3,

¢0

foam o=
AT 3Tt de

M UT< 9 d3nd Offers in Two Bid system are invited from reputed firms/contractors/Company for supply,

qFoaTEET ST Transport, construction, erection, testing and commissioning of HT Line, LT Line, DTCs and
ot other allied works for FEEDER SEPARATION CHANDRAPUR Circlein MSEDCL. The Tender

fererrarere eft details for above tender are as below:

i Y @ Name of office Tender No. Tender Tender fee EMD Tender

AN Cost Ex GST including RS. Lakhs Contract

AR JAHAY Rs. Lakhs | GST (Rs.) ' period

=ral A, Qe Chandrapur | CE (Projects)/ Mumbai/ | 22916.79 29,500/- | 458.34 27

TEedl ROl Circle RDSS/ LR-B/Phase-Ill/

RN T-16R /2022-23 LD

IR, TTRaET d . [ Same is also available on website https:// etender.mahadiscom.in featApp/ from 15" March

Ut gegean f&Q | | 2023, 15:00 Hrs. onwards. If any change in the tender documents/schedule, the same will be

IqiAT dd 2fTed. | | displayed on MSEDCL website only. Contact person: CE (Projects) "Prakashgad”, 5th Floor,

@WM3 @Ry |MSEDCLMumbai MobNo. +91-8828825477 Sdim

dlcehled AT HeTaX HOPR No.159 Chief Engineer (Projects)
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UMW 3Mme. ol G deaTdear oA S R 20.03.2023 UMY 94.00 AEd

Soehen  fafae fifére SerevaTr RAi® 20.03.2033 GURY 96.00 TSR T3

TR A [ mfdie) SRR s A s, 5.8 5 5., de gd e, R

WM TR, | | g TR, Foamr-Rie W, ol TR e saw, W, $ei-q, Sifeet g-829 203,

IMEATEl  ATfed! | | e - wEfccw’E5929, E-mail- eekalyaneast@ho.mahadiscom.in
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FraT o8 A et
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SHORT E-TENDER NOTICE :
8 (NIT No. 5: RDSS/LR-B/Phase-l11/2022-23)

Maharashira Slate Electrioity Distrbution £

eekalyaneast@yahoo.in

FRiERT firrr, e gf f&vmr

Sealed Item Rate Tender are invited for Repair and
Painting Work.

Tender can be collected from Consultant Office.
From : 15.03.2023 to 28.03.2023
Between 11.00 AM to 5.00 PM
Date of Submission on 01.04.2023 (up to 5.00 PM)
at New Siddhivinayak Heights CHS Ltd.
Society Office
(Refer Address from above)

Note : Only Sealed Tender Package will be accepted.

STAR AssociaTes
IS0 Certified Company
Consulting Engineers
(Office Address : Shop No. 2, Bhdg. No. 6, A-Wing, Green Park,
Near Gokul Vilkage, Mira Road (East), Thane - 401 107
Tel. Office : 022 2855 4093 | 98208 18155

TENDER COST Rs. 4000/- in Cash

(Non - Refundable)
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NOTICE is hereby given on behalf of our
clients Mrs Reema Sen presently residing at
1002, Versova Godavan CHSL, SVP Magar
Mhada Andheri west Mumbai 400053, who
have entered into a Negotiation for purchase
of the said Immovable property Flat No 702,
Versova Godavar CHSL, SVP Nagar Mhada
Andheri west Mumbai 400053 with Mrs.
Ranjeeta Kaur the present Owner & Member
as per Society Records vide Share Certificate
No 73 of the VERSOVA GODAVARI CHS Ltd.
The said vendors confimed that she was in
possession of the original documents “original
Allotment Letter from Mhada/Society dated
27th April, 1997 & the original share
Certificate No 73 issued to her in the Year
1997 but the same has been misplaced by
the Vendors.

The Vendors state that they have not
mortgaged, liened the same & also not
Bomowed any Funds from anywhere keeping
the said Original Documents as security nor
have entered into any Sale MOU or taken
any advance from anyone in connection to
the said Flat.

All persons claiming an interest in the said
property or any part thereof by way of sale,
gift lease,inheritance,exchange,mortgage,
charge,lien,trust,possession, easement,
attachment, or otherwise having any rights by
holding any documents including & by virtue
of having such original as above being
claimed as misplaced by the present Vendors.
Howsoever are hereby required to make the
same known to the undersigned at his office
address within 15 (English Calender) days
from the date hereof, failing which the said
sale will be completed. Without any reference
to such claim and the same, if any, shall be
considered as waived.

No Claims to be sent on Whatsapp Messaging
nor by mails only. Also Every such shall
necessarily be sent in physical form supported

registered e
Description of Property

5 (Five ) Fully Paid Up Shares Having Face

Bearing Distinctive Mos. 361 To 365 (Both
Inclusive). Evidenced By Share Certificate
No 73 Dated 27th April 1997, Issued By
Versova Godavari Co-Operative Housing
Society Limited, And Flat Bearing No -702
Admeasuring About1184 Square Feet (Carpet
Area) Or Thereabout , Situated On The Tth
Floor If The Building Known As “Versova
Godavari = Of Versova Godavari Co-
Operative Housing Seciety Limited Situated
At SVP Nager Andher (W) Of Andher
Village , Within The Registration Sub Disfrict
Of Bandra Bombay Suburban District ;AND
1 (One) Garage /Car Parking Space Bearing
Mo .17 On The Ground Floor Of The Building
Known As “Versova Godavari* Of Versova
Godavari Co-Opertive Housing Society.
Date: 15th March, 2023

Place: Mumbai Sdl-
ADV. CHANDRAKANT AMBANI
CALEGAL

LAWYERS & LEGAL CONSULTANTS
Office : 07 Bhanukant Complex, Junction
Of Aarey Road & W.E.Highway, Goregaon

(East) Mumbai-400063

Contact : Office: 022-29277062 [ 29270708,
Mob: 9819408963
Mail:calegalmumbai@yahoo.com




